Contempt of

'77 the House (M)
Agp regards books prescribed for the
universitles in different courses of
study, University Grants Commission
hag wrtten tg the Vice Chancellorg of
all the universities to take appropriate
action in this matter. We have got
certain guidelines framed by the
NCERT to review school text-books.

17.42 hrs,
MOTION RE. CONTEMPT OF THE
HOUSE

MR, CHAIRMAN: There is some
announcement,

As the House is aware, at about
15.50 hours to-day, six visitors calling
themselves Vijay Pa] Singh, Ram
Mehar, Bhim Singh, Kurdiys, Rishan
Singh and Jaj Kawar shouted slogans
from the visitors’ gallery, The Watch
& ward officer took them into custody
immediately, and interrogated them.
The wv'sitors have made statements,
but have not expressed any regret for
their action.

I bring this to the notice of the
House for such action as it may deem
fit.

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
AND DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI P,
VENKATASUBBAIAH): Sir, with
your permission, I would like to move
thig motion:

“This House resolves that the per-
song calling themselves Vijay Pal
Singh, Ram Mehar, Bhim Singh,
Kurdiya, Rishan Singh and Jai
Kawar who shouted slogans at
about 3.50 p.m, today from the visi-
tors’ gallery, and whom the Watch
and Ward Officer took into custody
immediately, have commitied a
grave offence and are guilty of the
contempt of this House.

This House further resolves that
they be let off with a stern warning
on the rising of the House today.”
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I hope that in grder to keep the dig-
nity and decorum of the House, the
Motion will be adopted. .

SHRI RAMAVATAR SHASTRI:
What are the statements which they
have made?

SHRI P, VENKATASUBBAIAH:
Whatever the Chairman hag to say,
he has said it in the statement,

MR. CHAIRMAN:  Details are
being looked into. But now the Minis-
ter has moved this Motion.

The question is:

“Thig House resolves that the per-
song calling themselves Vijay Pal
Singh, Ram Mehar, Bhim Singh,
Kurdiya, Rishan gingh and Jai
Kawar who shouted slogans at about
3,50 pm. today from the visitors’
gallery, and whom the Watch and
Ward officer took into custody
immediately, have committed a
grave offence and are guilty of the
contempt of this House.

This House further resolves that
they be let off with a stern warning
on the rising of the House today.”

The Motion was adopted.

MR. CHAIRMAN: Now the Minis-
ter, Mrs. Sheila Kaul,

HALF-AN-HOUR
Contd,

ReviEw or HISTORY AND LANGUAGE
TExT-BoOKS—Conitd.

SHRIMATI SHEILA KAUL:
NCERT has given certain guidelines
for reviewing school text-books; and
all passages will be removed, which
promote communalism, regionalism,
linguism, casteism, obscurantism and
superstition. And this wil] achieve
the objective of a composite culture,
ag the hon. Member wag saying. It
will alsp bring in scientific temper, as
referred to by the hon. Member. For

DISCUSSION—
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the composite culture, certain book-

lets have been writtan for childl.:'en,
and the theme is national integration,
and special attention is given fo incor-
porate the ideas and concept of na-
tional integration in the textua] and
supplementary  reading mater.ial.
NCERT ig doing it for school-going
children.

I think it wil] be better for me to
give the broad guidelines on which
universities are to review other
books—e.g. the history books.

(Interruptions)

They are that they conform broad-
ly to the principles enshrined in the
Constitution of India and in the laws
of the land as was mentioned by the
hon. member. That they are in con-
firmity with the decision taken by the
National Integration Council, That
they conform to historical objectivity
and do not present g distorted pic-
ture of the country's history. These
are the guidelines which the history
books of the university standard are
supposed to follow. .

st wRw fow wyEe (A ) :
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R 0w A AW & gy
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N TES W WEET W wwow
;‘?’ % faw ag wgq waww waw
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arfiy weg favara W1 ®BHFATIA
T &l ok 7 ¥ fewr H ma w1 D
was gor¥ W W ?

#3( fareqwr a9eEqT F1 ATTAC F
steca a§t arfa dwmfan wme 9T
€ AR 97 a% WL TAr EA0A 41 qrAl
724 ¥ A7 wy fevd @) #1 g7 w7 A
naz o ga wafa Feq o wT@T
B of Wi ghaar & wafade dw o d
37 ¥ AR AT FT TE & 4%, WO
78 &% ! Furgw fear ¥ O wrq wE
Friard s ST RE ?

MR. CHAIRMAN: Shri Mukunda
Mandal, After all these Memberg put
the questions, Minister can answer.

SHRI MUKUNDA MANDAL
{Mathurapur)* Our country is a
Sovereign Socialist Secular Demo-
«cratic Republic. Are we prepared to
-say that the socialist ideas are upheld
in our text-books? You know, in our
history and in some other text-books
some distortions are taking place and

. by that national integration has been
affected to a large extent, I wan to
know from the hon. Minister what

1 efforts the Government are taking to
correct all those distortiong and mis-
takes and errors which have taken
@lace in the text-books in history to
cause prejudices in the minds of our
people. I want to know from the
Minister, as casteism js & disease in
the text-books which is slow-poison-
ing us, whether Government is taking
the necessary measures to remove all
those sentiments of casteism and also
the sense of communalism from the
history text-books. These are the
questions,

MR CHAIRMAN:
dhan Chakraborty.

Shri Satyasa-

SHRI SATYASADHAN CHAKRA-
BORTY (Calcuttg South): Let the
Ministey reply to the questions,

MR. CHAIRMAN: You put the

questions.

SHRI SATYASADHAN CHAKRA-
BORTY: Mr. Chairman, the subject
which we are discussing ig very im-
portant, It is supremely important
that we evolve certain policies re-
garding our education and also the
text-books. And I agree with our
friend, Mr. Faleiro that the need of
the hour is to fight communalism,
casteism and also obscurantist ideas,
You will agree that during our free-
dom struggle we fought for our in-
dependence, but we alsop fought for
certain values and the most important
one is harmony among our people,
brotherhood, fraternity and as you
know ourg is g country where there
are many languages, many religions
and we must have a composite culture,
the culture which wil] propagate res-
pect for everything which is good in
our country. Unfortunately, it is not
during Janata regime only, even ear-
lier to that, books which were openly
propagating communal ideas were
allowed to be taught in the schools.
I am always in favour of objectivity,
scientific evaluation, but the questicn
is that when thig operates for com-
munalism, casteism and all these
things spread with certain gnd in view
it endangers the unity of pur nation,

MR, CHAIRMAN:
tion.

Put the ques-

SHRI SATYASADHAN CHAKRA-
BORTY: My question is, Mr. Chair-
man, when the principles are enshrin-
ed in our Constitution, particularly
in the Preamble, that India is a Secu-
lar, socialist democratic Republic, why
is the Government not trying to en-
courage teachings of socialism, and
why 1s the Government not taking
constructive steps? I am in favour
of keeping Education in the State List,
1 am in favour of certain guidelines
being given by the Central Govern-
ment, Why is it that the Government
is not trying to provide these guide-
lines ? It should be done immediate-
ly. My second question is, in Aligarh
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A person who wag known for his
secularism has been suspended be-
cause of the movement of communal
forces. The Government succumbs
to the pressure of the communal
forces in a university like the Aligarh
Muslim University, How can that
Government succumb to such pres-
sures? Actually, you may propagate
all these things. I agree with Shri
Faleiro that this thing should be
done, But for getting votes and for
wooing the communal forces, you
are doing it. My question is, when is
the ‘Government actually going to
suppress the communal, -casteist ard
obscurantist forces?

MR. CHAIRMAN: This was the
motion before the House.

e & @ g | s T
w1 ot & a7 g g gy
a1 |

(Bombay North East)

MR. SUBRAMANIAM SWAMY: On a
point of order, Sir. Kindly see rule 355
along with rule 196, I am permitted to
ask a queslion for the purpose of ex-
planation. It says:

“When, foy the purposes pf expla-
nation during discussion or for any
other sufficient reason “ —I have
plenty of sufficient reasons--“any
member has occasion to ask 3 ques-
tion of another member on any
matter then under the considera-

tion of the House he shall ask the
guestion through the Speaker.”

Can I ask a gquestion? 1 am not ask-
ing a fresh question byt only a clari-
fication.

MR. CHAIRMAN: It is not allowed
The Direction ig glready there.

- Now, the Minster.

SHRIMATI SHEILA \AUL; Afier
the speech of the hon. member. E£hri
Faleiro, the other hon. members I have
taken up the same points which I have
already replied to. If they need to be
repeated, I can repeat them. About the
guidelines, I have already explained
the guidelinegs under which the books
are to be written, We are giving the
guidelines according to the coastiiu-
tion, as Mr, Faleiro knows.

Shri Madhukar asked whether
Government will review hooks prescri-
bed during the previous regime, I did
mention that these hooks are being re-
viewed. There is a committee and in-
tructions have gone, The work is '
progress. Bui since it is a stupenaous
task, it will take some time and some
patience is needed. We hope that in the
next academic year, these books, afier
being reviewed, will be available.
Each State agency will gppoint evalue-
tors who will do these objective studies,
18 hrs.

During the review, the objection-
able passages will be taken away
About communalism, regionalism, etec.
I have already said that note will be
taken ang wherever there is mention
about these things in a direct or iIn-
direct manner, those passages will be
taken out.

I had spoken about the composite
culture also. I think the hon. Member
wag not present at that time. Small
booklets are gvailable in the market
for the young students, Some new
books are also being printed. After
reading these books the younger gene-
ration can get inspiration for national
integration.

(Interruptions)



